
Sl. No. Name of 
authorised 

representative, 
if any

Name of employee Identification 
No.

Amount 
of 

continge
nt claim

Amount of any 
mutual dues, 

that may beset-
off

Amount of 
claim under 
verification

Amount 
of claim 

not 
admitted

Remarks, if any

Date of 
receipt

Amount 
claimed

Amount of 
claim 

admitted

Nature of claim Whether 
related 
party?

% of voting 
share in CoC

1 NA BHIDE A.A. 76,035       76,035       Salary dues No -                     -           -                       -                       -           

1. Date of Receipt of claim is requested from erstwhile 
RP
2. These are Priority Dues

2 NA KAMLESH NEGI 17,470       17,470       Salary dues No -                     -           -                       -                       -           

1. Date of Receipt of claim is requested from erstwhile 
RP
2. These are Priority Dues

3 NA R.D.KULKARNI 24,720       24,720       Salary dues No -                     -           -                       -                       -           

1. Date of Receipt of claim is requested from erstwhile 
RP
2. These are Priority Dues

3 1,18,225    1,18,225    -           -                       -                       -           

Annexure – 6
Name of the corporate debtor: Trend Electronics Limited ; Date of commencement of CIRP: September 25, 2018 ; List of creditors as on: January 3, 2021

List of operational creditors (Employees)
(Amount in ₹)

Details of claim 
received

Details of claim admitted


